
~3  Ora! AR3wers KARTIKA 19, 1884 (SAKA) Ora! Answers 

Mr. Speaker: Let the scheme be 
worked out and then answers can be 
given. 

Shrl Tulshidas Jadhav: May I know 
when the details will be finalised? 

Dr. K. L. Shrimali: As soon as 
possible. 

Shri Surendra Pal Singh: May I 
know whether loans will be given to 
those students who wish to go abroad 
for specialised studies? 

Dr. K. L. Shrimali: No, these loans 
will be given for studies at home. 
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Shri Narendra Singh Hahida: What 
amount have they allotted to the State 
of Gujerat? 

Mr. Speaker: That would be seen 
later on. 

Retirement Age of O1IIeers 

+ r Dr. L. M. Slnghvi: 
I Soo S. iM. Banerjee: 
I Shrl Kolla Venkalah: 
I Shri Morarka: 
I Shri GUlshan: 
I Shrl Buta Singh: 
[ Shri Y. N. Singha: 
I Shrl p. K. Ghosh: 
~ Shrl P. K. Deo: 
[ Shrl Eswara Reddy: 
I Shrl Indrajit Gupta: 
[ Shri ~  Singh: 
~ Maharajkumar Vijay,a Ananda: 

Shrl Prakash Vir Shastrl: 
Shrl A. V. Raghavan: 

I Shr! Pottekkatt: 
l Soo Inder J. Malhotra: 

Will the Minister of Bome Affairs' 
be pleased to state: 

(a) whether Government are active-
ly considering the question of raising 
the retirement age of different cate-
gories of officers; and 

(b) if so, when a final decision is, 
expected to be taken? 

The Minister of State In the Minis-
try of Home Affairs (Shri Datar): (a) 
and (b). The matter is under consi-
deration. 

Shr! Bar! Vishnu Kamath: Is the' 
Government looking at this matter' 
now from a new angle in view of the' 
national emergency? 

The Minister of Home Albin (Shrt 
Lal Bahadllr Shastri): Whether there' 
is a national emergency Or not thi. 
matter has to be considered speedily, 
but in the present situation perhap5 
it would be still more necessary that 
experienced hands should be kept on· 
for a longer period. 

Shrl S. M. Banerjee and Dr. L. Mo.. 
Slntrhvi rose-

Mr. SpeakeJ;: Shri Banerjee. Dr .. 
Singhvi did not stand up earlier. 

Dr. L. M. Slnghvl: I stood up but 
my hon. friend, Shri Kamath, was' 
more alert. 
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Mr. Speaker: This is an emergent 

session; therefore hon. Members 
should be alert. Shri Banerjee. 

Shrl S. M. Banerjee: In view of the 
'fact that the Pay Commission's recom-
:mendation is unanimous on this point, 
namely. that the age of retirement 
should be raised from 55 to 58 years 
;and also in view of the fact that on 
the basis of our experience mo.t of 
i:he people are provided with fresh 
employment after retirement, I ,vant 
"to know whether Government has 
taken a final decision and, if not, when 
-a decision is likely to be taken. 

Shri La! Bahadur Shastri: As I said, 
-Government have not taken a final 
-decision. But the matter is being pro-
·cessed in the Home Ministry and we 
are in consultation with the Finance 
Ministry. I hope it would be possible 
to place the matter before the Cabi-
'Ilet soon. 

Dr. L. M. Singhvi: May know 
-whether in view of the emergency at 
least for the duration of the .}mer-
genCy the age of retirement will be 
Taised? 

Shri Lal Bahadur Shastri: We are 
-already doing it in the case of good 
and efficient officers. There is no such 
compulsion that every person has to be 
retired. In fact, recently perhaps in a 
large number of cases-I do not 
exactly remember the figure but. if I 
:am not wrong, I think it is more than 
-90 per cent-they have been given 
>extensions or re-employment. 
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Shrl Jalpal Singh: Is Government 
considering the question of enhancing 
the age of retirement of military per-
sonnel also? 

Shri Lal Bahadur Shastri: .Just at 
present we are considering about 
civilian officers. 

Shrl Barish Chandra Mathur: May 
I know if the State Governments have 
been consulted in this matter because 
any decision which is taken bv the 
Centre in this regard will have a 
great impact on the States also? If 
so, which of the States have conveyed 
their reaction and in what direction? 

Shri La' Bahadur Shastri: We have 
not consulted the State Governments 
but in so far as the All-India Services 
are concerned, we will consult them. 
About the others, the State Govern-
ments are free to adopt any policy 
they like. 

ShrI A. P. Sharma: May I know 
whether this decision will apply to 
all the Central Government employees 
uniformly, that is, both to the techni-
cal and non-technical people? 

Shri Lal Bahadur Shastri: Yes, that 
is so. 

Rehabi'itation Finance AdminIstration 

0100. Shrj B.ajeshwar Patel: Will 
the Minister of Finance be pleased to 
state: 

(a) the total amount of over due 
loans of principal and interest re-
coverable by the Rehabilitation Fin-
ance Administration; 

(b) the reasons for the amount 
remaining overdue; and 

(c) the steps taken to recover it? 

The Deputy MinIster In the Minis-
try of FInance (Shri B. R. Bhagat): 
(a) As on 31st December, 1961 the 
amounts of overdue loans were Rs. 3'84 
crores and Rs. 1'23 crores on account 
of p"incipal and interest respectively. 

(b) The main reasons are inability 
of the borrowers to repay on account 
of financial difficulties, suspension of 




